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IN THE CENTRAL ADMINISTRT1VE TR IBUL 
CUTTACK BENCH CUTTACK 

Original Application No. 669 of 1993 

Date of Ecision: 41 -9. 1994 

Dr.Ks M. Das 	 Applicant(s) 

Versus 

Union of India & Others 	Respondent(s) 

(FOR INSTRUCT IcES) 

Whether it be referred to reporters or not 
? Not 

Whether it be circulated to all the txhes of the N ei 
Central Administrative Tribun1s or not ? 

(H aRAJE ND* ASAD) 
MEMBER (ADMI 	AT lyE) 

SP 91. 



H 
CENTRAL ADMINTRATIVE TRIBUL:CUTTACK BENCH 

Original Application No. 669 of 1993 

Cuttack this the Iw day of September, 1994 

THE HONOU%BIE MR H .RAJENDW IASD, MEMBER (AD) 
I.. 

Dr. Kshetra MDhan Das 
Now working as T-I-3, 
Central Rice Research Institute(RI) 
Bidyadharpur, Farm, 
Cuttack-75 3006 	 Applicant/s 

By the Advocateg B.M.Patnajk 
R.N.Mjshra 
A.K.Swain 	Versus 

The Indian Council of Zgricultural 
Research (IC'R) represented through 
it's Secretary, Krishi Bhawan 
New Delhi-110001 

Union of India, represented through 
the Secretary, Ministry of Finance 
North Block, New Delhi-110001 

Central Rice Research Institute(CRRI) 
represented through its Director, 
Bidyadharpur, Cuttack753006 	 Respondent/s 

By the AdvOcateMr.Ashok Mishra,. 
Sr.Standing Counsel (Central) 

... 
ORDER 

MR .H .RAJEN]P. LAD,  MEMBER (DMN): The facts and arguments, the issues 

involved, and the counter-af f idavit filed in this case  are 

all exactly similar to Original Application No.668/93(Smt. 

Sanjukta Das & £mar Bilas Das vs.Union of Indja & others). 

The directions contained in the said original 

application fully and adequately cover the facts  of this 

case. Action may, therefore, be taken as directed in the 

order in Q.A668/93, a copy of which is annexed to this order. 

Thus the original application is disposed 1t. 
No Costs. 

 
(i-i .R4JEIA 	tW) 

MEMBER (ADIN TRAT lyE) 
L&P 9k 

B.K.Sahoo// 


